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SHKI tfHAMAKKAft (Bhiwandi): 
I beg to lay. on the Table the follow* 
in f statements showing replies to the 
recommendations of the Estimates 
Committee wfeteh were not furbish­
ed by Government in time for inclu­
sion in the relevant Action Taken Re­
ports:—
.1 (I) Statements showing 'tbs* .re­

plies of Government to the recom­
mendations included in Chapter V 
of the 120th Report of the Estimates 
Committee (Fourth Lok Sabha).

(2) Statement showing replies of 
Government to the recommenda­
tions included in Chapter V of thte 
10th Report of the Estimates Com­
mittee (Fifth Lok Sabha),

.(3) Statement showing replies of 
Government to the recommenda­
tions included in Chapter V of the 
33rd Report of the Estimates Com­
mittee (Fifth Lok Sabha).

(4) Statement showing replies of 
Government to the recommenda­
tions included in Chapter V of the 
Mth Report of the Estimates Com­
mittee (Fifth Lok Sabha).

U M  hie.

MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following message 
received from the Secretary-General 
of Rajya Sabha:—

“In accordance with the provi­
sions of rule 115 of the Rules of 
Procedure and Conduct of Business 
in the Ra&ya Sabha, I am directed 
to inform the Lok Sabha that the 
Rajya Sabha, at its sitting held on 
the 29th April, 1975, agreed to the 
following amendments made by the 
Lok Sabha *t its sitting held on

1. That at page 1, line 1,—
for “Twenty-fifth”  substitute 
‘Twettty-sbrth1*

2. That at page 1, line
for “ 1974” titut*

1S.M hrs.
i

ESTIMATES COMMITTEE 

Reports and Mmtncxs

SHRI DHAMANKAR (Bhiwandi): 
I beg to present the following Re­
ports and Minutes of the Estimates 
Committee:—

*
i (1) (a) Seventy-fourth Report On

* the Ministry of Works and 
Housing—Directorate of
Estates.

(b) Minutes of the sittings of the 
Committee relating to the 
above Report.

(2) (a) SeventyHftfth Report on 
the Ministry of Shipping and

Transport—Transport Coor­
dination.

(b) Minutes of the sittings of 
the Committee relating to 
the above Report.

(3) (a) Seventy-eighth Report on 
the Ministry of Steel and 
Mines (Department of Steel— 
Planning, development, pro­
duction etc. of Iron and Steel 
and Ferro-Alloys.

(b) Minutes of the sittings of the 
Committee relating to the 
above Report.

(4) Seventy-ninth Report On the 
Ministry of Education and

* Social Welfare (Department 
at Education)—Youth Wel­
fare, Youth feducatton, 
National Integration ete.


